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1. Adjournment Motions:

Co562lt witpp l y tp 0 7br: *e

A mitt : 1ile 

e Bill6:

Ae Government Bills

i) I5tro2s :
e Tp M7p5r7 Pr7t7 0i5gp E6t7t6 R 7l) Billd e

e Tp Prv5tiv Dt5tio5 Co5ti5275s) Billd e

e Tp 9orw7r Co5tr7st6 Rg2l7tiswi) Amoim 5t Billd f

e Tp R7ilw7y P7665gr 97r6 Am 5m 5t) Billd e

e Tp I526tri7l Emloym5t 0t75i5g Or r6) Am5m 5t
Billd e

e Tp Tri2r7 Exsi6 L7w R 7l) Billd e

e Tp A rori7tio5 R7ilw7y6) 1oe  Bille e

e Hi M7tr5ity B«ifit Billd e

e Tp A rori7tio5 1oe ) Billd e
e Tp I5i75 T7riff Am 5m 5t) B3Id e

e Tp Asq2ir  Trritori6 M rgr) Billd e

e Tp Co56tit2tio5 1i5tp Am 5m 5t) Billd e

e Tp I526tri7l 9i575s Coror7tio5 Am 5mmt) BI3d e

e Tp Tlgr7p L7w6 Am 5m 5t) Billd e

e Tp M7rbi5g of H7vy P7sb7g6 Am 5m 5t) Billd e

e Tp Crimi57l L7w Am5m 5t Billd 19601960.
e Tp Two-Mm r Co56tit25si6 A olitioii) Billd Me
e Tp 0 fis Rif Billd e

e Tp Limit7tio5 Billd im

ii) Bill6 766  y R7jy7 07p7 l7i o5 tp T7l:

) Tp Briti6p 0t7t2t6 A lis7tio5 to I5i7) R 7l Billd
e

) Tp R 7li5g 75 Am5i5g Billd e

*In addition notices of 8 adjournment motions were admitted as ÔU- 
ing Attention Notices.



(33) The Children Bill, 19601960.

(44) The Salar Jung Museum Bill, 19601960.

(iii) Referred to Select Committee:

(11) The Preference Shares (Regulation of Dividends) Bill 
19601960.

(iv) Referred to Joint Committee:

(11) The Maternity Benefit Bill, 19601960.

(v) Joint Committee—Evidence on Bill laid on the Table:

Evidence before the Joint Committee on the Motor Transpori 
Workers’ Bill, 19601960.

(vi) ’ Joint'Committfes—̂ Extension of time for the presentation o! 
the Report:
(11) Joint Committee on the Motor Transport Workers’ Bi!!,

19601960—time extended upto 55th December, 19601960.
(22) Joint Conmiittee on tĥ Religious Trusts Bill, 19601960—timo

extended upto the 2828th February, 19611961.

(vii) Report of Select Committee presented:

(1) Preference Shares (R̂'gulation of Dividends) Bill, 19601960

(viii) Report of Joint Committee presented:

(1) The Motor Transport Workers Bill, 19601960.

(ix) Bills passed:

(11) The Motor Vehicles (Second Amendment) Bill, 19601960.

(22) The Employees’ Provident Funds (Amendment) Bill. 19601960
(33) The Bilespur Commercial Corporation (Repeal) Bill, IPOi'

(44) The Indian Aircraft (Amendment) Bill, 19601960, as passedpassed
the Rajya Sabha.

(55)  The Indian Museum (Amendment) Bill, 19601960, as passed b;passed b;
Rajya Sabha.

(6) The Mahendra Parteb Singh Estates (Repeal) Bill.  j
(77) The Companirs (Amendment) Bill, 19591959, as reported by thf

Joint Committee.

(8) The Preventive Detention (Continuance) Bill, 19601960.
(99) The Appropriation (Railways) No. 55 Bill, 19601960.
(1010) The Indian Post Office (Amendment) Bill, 19601960,

(1111) The Appropriation (No. 55) Bill, 19601960.
(1212) The Forward Contracts (Regulation) Amendment B;

19601960.

(1313) The Railway Passenger Fares (Amendment) Bill, i960960

(1414) The Tfipuna Excise Law (Repeal) Bill, 19601960. ^

(1515) The Prevention of Cruelty to Animals Bill, 19601960. as ‘
by Rajya Sabha.

(1616) The Industrial Emplovment (Standing Orders) Amen-
ment Bill, 19601960.



(1717) The Preference Shares (Regulation of Dividends) Bill,
19601960, as reported by the Select Committee.

(1818) The Motor Transport Workers’ Bill, 19601960, as reported by
the Joint Committee.

(1919) The Indian Tariff (Amendment) Bill, 19601960.

(2020) The Acquired Territories (Merger) Bill, 19601960.

(2121) The Constitution (Ninth Amendment) Bill, 19601960.

(2222) The Industrial Finance Corporation (Amendment) Bill,
19601960.

(2323) The Children Bill, 19601960, as passed by Rajya Sabha.

(2424) The Telegraph Laws (Amendment) Bill, 19601960.

(2525) The British Statutes (Application to India) Repeal Bill,
19601960, as passed by Rajya Sabha.

(2626) The Repealing and Amending Bill, 19601960, as passed by Rajya
Sabha.

(x) Bill returned by Rajya Sabha—̂Laid on the Table;

(11) *The Dowry Prohibition Bill, 19601960.

(xi) Bills passed by the Houses of Parliament and assented to by 
the President—laid on the Table:

(11) The Taxation Laws (Amendment) Bill, 19601960.

(22) The Appropriation (Railways) No. 44 Bill, 19601960.

(33) The Appropriation (No. 33) Bill, 19601960.

(44) The Drugs (Amendment) Bill, 19601960.

(55) The Appropriation (No. 44) Bill, 19601960.

/6) The Central Excises (Conversion to Metric Units) Bill, 
I960960.

(77) The Delhi Primary Education Bill, 19601960.

(8) The Customs Duties end Cesses (Conversion to Metric
Units) Bill, 19601960.

(99) The Banking Companies (Amendment) Bill, 19601960.

(1010) The Delhi Land Holdings (Ceiling) Bill, 19601960.

(1111) The Tripura Municipal Law (Repeal) Bill, 19601960.

(1212) The International Development Association (Status Immu­
nities and Privileges) Bill, 19601960.

(1313) The Manipur Land Revenue and Land Reforms Bill, 19601960.

•Rajya Sabha insisted upon the amend’nent made by them in the Bill which had 
not been agreed to by Lok Sa. ha.



(1414) The Plantations Labour (Amendment) Bill, 19601960.

(1515) The Banking Companies (Second Amendment) Bill, 19601960.

(1616) The Standards of Weights and Measures (Amendment)
Billd e

(1717) The Indian Trade Unions (Amendment) Bill, 19601960.

(1818) The Tripura Land Revenue and Land Reforms Bill, 19601960.

(1919) The Indian Aircraft (Amraidment) Bill, 19601960.

(2020) The Indian Museum (Amendmoit) Bill, 19601960.

B. Private Members’ ̂ills

(i) Bills introduced:

(1) The'Indiistrial Disputes (Amendment) Bill, 19601960 {In­
sertioI of Ie{ Chapter VAA)sertioI of Ie{ Chapter VAA) by Shri T. B. Vittal Rao.

(22) The Employees Providend Funds (Amendment)  Bill, 
19601960 (Substitution of Ie{ sectioI for sectioIof Ie{ sectioI for sectioI 6) by Shri 
T. B. Vittal Rao.

(33) The Charitable Trusts Bill, 19601960 by Shri Ram Krishan 
Gupta.

(44) The Delhi Rent Control (Amendment) Bill, 19601960 
(AneIdneIt of SectioI(AneIdneIt of SectioI 1414) by Shri K. T. K. Tangamani.

(55) Junior Artistes’ (Regulation of Employment) Bill, 19601960 
by Shri Narayan Genesh Goray.

(22) Motion for introduction negatived.

The Prevention of Cow Slaughter (for Union Territories) Bill, 
19601960, by Pandit Brij Narayan “Brajesh”.

(ii) Bills withdrawn: 11

(11) The Ban on Export of Cattle Feed Bill, 19581958, by Shri
Jhulan Sinha.

(22) The Indian Institute of Archaeology Bill, 19601960 by Shri C. R.
Iferasimhan.

(iii) Bill negatived: ' f

(11) The Abolition of Employment of Casual Labour Bill, 19581958 
by Shri Aurobindo Ghosal.

(iv) Bill returned by Rajya Sabha with amendments—Amend­
ments agreed to:

The Code of Criminal Procedure (Amendment) Bill, 19591959 
(AneIdneIt of SectioI(AneIdneIt of SectioI 198198) by Shrimati Subhadra Joshi

(v) Under con̂deration:

The Code of Criminal Procedure (Amendment) Bill, 19601960 
(Amendment of SectioIsof SectioIs 107107, 129129, 144144 aId iIsertioI ofaId iIsertioI of 
Ie{ sectioIIe{ sectioI 131131A) by Shri K. T. K. 'Ringamani.



3- Calting Attention̂Statemotts MadelLaid Regarding Notices Under Rule 197 :

SI.
No.

Subject Name of Member  Name  of  Minister  and 
date of the Statement

1  Reported change in the policy  Shri Braj Raj Singh
of the Government  regard­
ing the latitude given to the
private sector in  mining 
coal.

2 Policy of the Government allow-  Shri P.  Kunhan
ing exporters of groundnut oil 
to import Coconut oil and 
copra.

3  Surrender of duty protection  Shri Raghunath
by  Standard  Vacuum  Re-  Singh 
fining Company.

♦4  Reported partial  closure  of  Shri S. M. Banerjee 
Ordnance Factories in Kan­
pur due to shortage of Power.

Sardar  Swaran  Singh
17-11-1960

Shri  Satish
25-H-1960.

Chandra

Shri  K.  D.  Malviya 
28-11-1960.

Shri Kotha Raghuramaiah 
28-11-1960.

5  Agreement on Indo-Pakistan 
rail-Unk.

Shri N.R.M. Swamy Shri  Jagjiwan 
30-11-1960.

Ram

Accident to one of the Potential  Shri Diwan  Chand 
Transformers at BhakhraDam  Sharma 
on 13-11-1960.

Hafiz  Mohammad  Ib­
rahim 
1-12-1960

7̂  Raid by armed  Pakistanis into  Shri S. M. Banerjee
the Indian village Bhairab- 
nagar near Silchar.

8 Reported decision of the  Go-  Shri Braj Raj Singh
vemment regarding permis­
sion to private sector to set up 
pig  iron  plants  upto  one 
lakh tons capacity. '  ■’

Shri  Jawaharlal  Nehru 
7-12-1960.

Sardar  Swaran  Singh
7-12-1960.

India’s disapproval of recogni-  Shri Raghunath Singh Shri Jawaharlal 
sing the decision of South 8-12-1960.
Africa to  become a republic 
in the Conmionwealth on the 
basis of a split white majority 
vote.

Nahru

zo  Indo-Pakistan trade  talks held  Shri Surendra  Shri  Satish  Chandra
leoently at Karachi. Mahanty 9-12-1960.

XX  Aroointment  of Shri A.  K.  Shri S. M, Banerjee  Shri  Morarji 
Oiaiida, former Comptroller 12-12-1960.
and Auditor General  as 
Chairman, Finance  Com­
mission.

Desai

*An Adjournment Motion on the subject was admitted as a Calling Attention Notice.



12  Difficulties faced by Woollen  Shri S. M. Bancrjec 
Mills in Northern India as a 
sequel to the Woollen Textile 
(P̂ uction and Distribution 
Control) Order> i960.

Shri  Manubhai 
13-12-1960.

Shah

13  Reported deaths and injuries to 
sepoys of an advance  party 
of Manipur  Rifles in an en-r 
counter with Naga  Hostiles 
on 9-12-1960.

Shri Braj Raj Singh Shri  Govind 
Pant
15-12-1960.

Ballabh

i*i4 Reported dismissal of the Nepar  Shri Braj Raj Singh 
lese Cabinet by the King  of 
Nepal.

Shri Jawaharlal  Nehru 
16-12-1960.

15  Strike by some of the workers  Shrimati 
engaged in construction work  Ahmed, 
at the Rourkela  Fertilizer 
Plant.

Mafida  Sardar Swaran  Singh 
16-12-1960.

16  Reported  offensive  launched  Shri Dasaratha Deb  Shri  Govind 
by Jotedars against  ‘Kurfa* Pant
sub-tenants at Baisnabpur̂in 20-12-1960.
Tripura.

Ballabh

17  Prevalence of slavery in North-  Shri Atal Bihari 
East Frontier Agency. Vajpayee.

Shrimati  Lakshmi 
Menon 
21-12-1960.

N.

18 Discovery of oil at Rudrasagar, 
Assam.

Shri Raghunath 
Singh.

Shri  Keshava 
Malviya 
22-12-1960.

Deva

19  Plans and estimated  cost of
constructing an oil refinery 
in Gujarat and of laying pipe 
lines from Gujarat to Bombay.

20  Reported demolition of huts of
the Scheduled Caste  people 
by the Delhi  Development 
Authority in Delhi.

21  Order of Government of India
forbidding  rehabilitation 
grant  to  the  displaced 
persons  settied  in  districts 
other  than  Jammu  and 
Kashmir  Sute.

Shri Indulal Kanai- 
Êdal Yajnik.

Shri  G.  P. 
23-12-1960.

Sinha

Shri Bhaurao Krish- 
narao Gaikwad

Shri D. P. Karmarkar 
23-12-1960.

Shri InderJ.Mal- 
hotra.

Shri  P.  S.  Naskar 
23-X 2-1960.

22  Reported decision of the  Go-  Shri Indrajit Gupu 
vemment to reverse the existing 
scheme  of voluntary  mo­
vement of refugees to Danda- 
karanya.

Shri  P.  S- 
23-12-1960.

Naskar

♦An adjournment Motion on the subject was admirt.d as a Calling Attention 
Notice.



4. Financial Business:

(0(0 Supplementary Demand for Grant (Railways)

Subject Presented on Voted on

I. Supplementary Demand for Grant (Railways) for 1960-61 28-11-1960 5-12-1960

(n) Supplementary Demands for Grants (General)

Subject Presented on Voted on

I. Supplementary Demands for Grants (General) for 1960-61 29-11-1960 7-12-1960

5- Half-an'-hour discussion under Rule S5 •

Subject  Name of Member Date

1. Nalagarh Committee Shri Inder J. Malhotra  28-11-1960

2. Fixation of minimum prices of various  Shri Braj Raj Singh 6-12-1960 
agricultural conmiodities.

3. PL 480 Funds for West Bengal  Shri Hirendra Nath Mukerjec  7-12-1960

4. Raw Materials Committee .  . Shri Chintamani Panigrahi  15-12-1960

5. Assistant  Superintendents*  Examina- H.H, Maharaja Pratap Keshari  19-12-1960
tions* Deo.

6. Central Institute of Fisheries Education Shri K. K. Warior 20-12-1960

7. Implementation of Eleaion Commission Shri K. T. K. Tangamani . 22-12-1960
recommendations.

8. State Trading ĈrpDrativ) 1 Shri Surendra Mihanty 22-12-1960

9. Children of Political sufferers Shri Bhakt Darshan 23-12-1960

6. Discussion on matters of Urgent Public Importance under Rule 1̂ 3 :

Subjea Name of Member Date

1. Indus Waters Treaty Sardar Iqbal Singh 30-11-1960

2. Appointment of Shri A. K. Chanda,  Shri R. K. Khadilkar .  21-12-1960
former Comptroller and Auditor Gene­
ral, as Chairman, Finance Conunission.



7. Members :

6

(0(0 Oath or Affirmation

Name of Members who made and subscri­
bed Oath or Affirmation and took their seats

Language  of Oath  or 
Affirmation

Date on  which 
Oath or Affirma­
tion was made

I. Shri Bhawani Prasad (Sitapur—U.P.) Oath in Hindi 25-11-1960

2. Shri Ramrao Narayanrao (Jalna—-Maha- 
rashtra)

Oath in English  •  • 28-11-1960

- Shri Patil, Tukaram Shankar  (Akola— 
Maharashtra)

Oath in English  . 13-12-1960

44- Shri Vaddepalii Kasiranr (Nalgonda— 
Andhra Pradesh)

Oath in Telugu  .  • 19-12-1960

55- Shri Narindra Kumar (Nagaur—Rajas­
than)

Oath in English 20-12-1960

(it) Leave of Absence

Name of Member Period for which leave granted

(i) Shri Laisram Achaw Singh

(2) Shri Chandikeshwar Sharan Singh Ju
Deo

(3) Shri B. Pocker

C4) Shri Balasaheb Saiunke  .

(5) Shri  Fatchsinhrao  Pratapsinhrao
Gackwad

(6) Shri Kamal Narain Singh

(7) Shri K. Ashanna

(8) Sardar Baldev Singh

(9) Shri Kungsung Suisa

(lO) Shri S. Easwara Iyer 

(n) Shri R. Narappa Reddy .

1st August to 9th September̂ i960 (Eleventh 
Session) and  14th November to  2nJ 
December, i960 (Twelfth Session,'

1st August to 17th August, i960 (Eleventh 

Session)

22nd  August  to  9th September, i960
(Eleventh Session) and 25th November 
to  23rd December,  i960 (Twelfth

Session)

1st August to 22nd August, i960 (Eleventii 
Session) and 14th November to 23 rd 
December, i960 (Twelfth Session)

16th August  to 9th  September,  i960
(Eleventh Session)

1st August to 2oth August, i960 (Eleventh 

Session)

17th August to 9th September, i960 
venth Session)

1st August to 99th September, i960 (Eleventh 

Session)

23rd  August  to  9th September,
(Eleventh Session)

1st August to 9th September, i960 (Eleventh 

Session)

1st August to 9th September, 1960 (Eleventh 

Senma)



17m of Mm r Prio for wpisp l7v gr75t

»  (12) Shri Dinesh Singh .

(13) Shri Nemi Chandra Kasliwal

(14) Shri A. Doraiswami Gounder . 

1̂5) Shri Uma Charan Patnaik

(16) Shri U. MuthuramjJinga Thevar

14th  November to 23rd December,  i960
(Twelfth Session)

14th  November to 23rd December,  i960
(Twelfth Session;

14th  November to 15th December,  196
(Twelfth Session)

14th November  to 23rd December,  i960 
(Twelfth Session)

14th  November to 23rd December,  i960
(Twelfth Session)

(17) Shri Etikala Madhusudan Ran 14th November to 23rd December,  i960 
(Twelfth Session)

(18) Shri R, Kanakasabai 14th November t:̂  December,  i960
(Twelfth Session)

(19) Shrimati Renuka Ray 14th November to 30th November,  i960 
(Twelfth Session)

(20) Pandit Hiralal Shastri 14th November to 12th December,  i960 
(Twelfth Session)

(21) Shri J. Rameshwar Rao

(22) Shri Narasingha Malla Deb

16th November to 23rd December,  i960 
(Twelfth Session)

14th November to 12th December,  i960
(Twelfth Session)

(23) Rani Manjula Devi 14th November to 7th December,  i960 
(Twelfth Session)

(24) Shri S. C. Choudhury 14th November to 23rd December,  i960 
(Twelfth Session)

(25) Shri C. D. Pande .

(26) Shri R. M. Hajamavis

(27) Shri Laxmi Narayan Bhanja Deo

(28) Pandit Thakur Das Bhargava

(29) His Highness Maharajadhiraj Mahara- 
walji Shri Raghunath Singhji Bahadur

14th November to 8th December,  i960
(Twelfth Session")

14th November to 23rd December,  i960
(Twelfth Session)

14th November to 23rd December,  i960 
(Twelfth Session)

22nd November to 23rd December,  i960 
(Twelfth Session)

14th November to 23rd December,  i960 
(Twelfth Session)



8. Obituary References:

Name Date on 
which refer­
ence  made

I. Shri Kankipati Veranna Padalu, Sitting Member of Second Lok Sabha .  14-11-1960

2. Dr. Pramatha Nath Banerjea, Member of the former Central legislative
Assembly . . . . . . . . .  Do.

3. Shri Hem Chandra Naskar, Member of the Constituent Assembly of
India  .  . Do.

4. Shri C. C. Biswas, member of the former Central Legislative Assembly
and the Provisional Parliament . . 12-12-1960

5. Shri Vinayak Rao Balashankar Vaidya,'Meinber of the 
sembly of India and Provisional Parliamê

j Constituent As- 
_ • 23-12-1960

9. Motions :

Brief Subject Under
Rule

Member Date of  Decision of the 
Discussion  House

I. Annual Report of the 
Indian Refineries Li­
mited for the period 
from 22-8-1958  to
31-3-1959.

191 Shri Diwan Chand 
Sharma.

21-11-60  Adopted.

2. International situation 
with particular refer­
ence to the  matters 
that have  come be­
fore the U.N.  Gene­
ral Assembly.

342 Shri Jawaharlal Nehru. 22-11-60 A substitute mo-
23-11-60  tion moved  by 

Shri  D.  C. 
Sharma  was 
adopted.

3. Report of Direct Ta­
xes  Administration 
Enquiry  Committee,
1958-59.

191 Shri S.M. Banerjee 29-11-60  Adopted.

4. Production, distribu­
tion and export  of 
sugar.

191 Shri Rajendra Singh. 7-12-60  Adopted.

5. Sports in India with 
special reference  to 
loss of Olympic sup­
remacy in Hô ey

342 Shri Hirendra Nath 
Mukerjee.

8-12-60

*6. Publication on Public 
Sector Industries.

191 Shri Harish Chandra 
Mathur

13-12-60  Adopted.
14-12-60

*7- Public Sector  Un­
dertakings.

342 Do. Do.

8. Repon of Nayveli Li­
gnite Corporation Li­
mited for i95̂-S9f

191 Shri K.T.K. Tanga- 
mani.

15-12-60  Adopted.

9. Report of Intermedi­
ate Ports Development 
Committee.

191 Shri T.B. Vittal Rao. 21-12-60  Adopted.

D̂iscussed together.



II

10. Question of PriviUge :

Brief Subject  Name ol'̂ Mcmbci Date  on  Decision of the 
which  House 
mentioned 
in  the 
House

I. Statement made by the Shri Atal Bihari Vajpayee 
Prime Minister in  Lok 
Sabha  on  14-11-1960 
with regard to the rati­
fication of Indus Waters 
Treaty.

16-11-60  Consent withheld by 
the Speaker.

2. Certain  matters about  Shri A. M. Tariq 
the Speaker relating  to 
the Business of  the 
House published in the 
September 26, i960 is­
sue of the Time (Weekly 
,Ne ws-magazine—U SA).

17-11-60  The House agreed to 
treat the matter as 
closed  in view of 
the apology tendered 
by the local corres­
pondent of the Time 
magazine.

II. Papirs laid on the Table ::
By Government 284

12, Petitions :

Presented by Members

13. Questions Answered ::
(i) Starred . 1106

(2) Unstarred 2390

(3) Short Notice . 14

14- Resolutions :

(i) Government Resolution

Subject Minister Date  of  Decision of the 
Discussion  House

I. Report of Railway Con-  Shrijagjiwan Ram 
vention Committee.

5-12-60  Adopted.
6-12-60

(ii) Private Members* Resolutions

Subject Member Date  of  Decision of  the 
Discussion  House

I. Target of Shipping  Shri Raghunath Singh 3-9-60  Withdrawn  by  the 
18-11-60  leave of the House.

2. Nationalisation of Gene- Shri T. B. Vittal Rao 
ral Insurance

18-11-60  Negatived. 
2-12-60 
16-12-60

3. New marking system of Shri Bibhuti Mishra 
voting.

2-12-60  Withdrawn  by  the 
16-12-60  leave of the House.

4. Contribution under coal  Shri K. K. Wariji 
mines provident  fund 
scheme.

16-12-60  Discussion not  con­
cluded.



1515* Statements by Ministers :

Subject Name of Minister Date

I. Indus Waters Treaty Hafiz Mohammed Ibrahim 14-11-60

2. Consideration of the Companies (Amendment) 
Bill, 1959, as reported by the Joint Committee.

Shri Satya Narayan Sinha Do.

3. Government business for the week commencing 
21-11-1960.

:  Do. 18-11-60

4. Export of Wheat and Rice from the Madhya Pra- Shri S. K. PatiJ. 
desh Food Zone.

24-II-̂

5. Government business for the week commencing 
28-11-1960.

Shri Satya Narayan Sinha 25-11-6

6. Meeting of Commonwealth Prime Ministers Shri Jawaharlal Nehru 29-1 I-(v)

7. Clarification of reply given on 24-8-1960  to 
SQ 692 re Sahitya Ratna Examination.

Dr. B. V. Keskar. 29-11

8. Recent incidents involving Indian Army  per­
sonnel in Congo.

Shri Jawaharlal Nehru 30-11-60

9. Indo-Pakistan Financial Talks Shri Morarji Desai. 1-12-60

10. Government’s policy towards non-Scheduled 
operators.

Shri Ahmed Mohiuddin 1-12-̂)

II. Government business for the week commencing 
5-12-1960.

Shri Satya Narayan Sinha 2-12-60

12. Change in Government business for the  week 
commencing 5-12-1960.

Shri B. R. Bhagat (On be­
half of Shri Satya Na­
rayan Sinha).

2-12-60

13. Incidents that occurred on 24-11-1960  near 
Gurdwara Rakabganj in New Delhi

Shri Govind Ballabah 
Pant.

5-12-6.

14. Discussions between the Central Government 
and Government of West Bengal regarding 
transfer of Berubari to Pakistan.

Shri Jawaharlal Nehru 5-12-6:

15. Correcting the reply given on 9-9-1960 to S. 
Q. 1230 regarding Sanskrit Commission.

Dr. K. L. Shrimali. 7-12-6.:

16. Government business for the week commen­
cing 12-12-1960.

Shri Satya Narayan Sinha 9-12-6:̂

17. Correcting the reply given on 21-11-1960 to 
SQ. 269 re Indian Team in Rome Olympics.

Dr. K. L. Shrimali. 12-12-6

I S. Situadoo in Congo Shri Jawaharlal Nehru Do.

19. Raid by aimed Pakistanis into the Indian village 
Bhairabnagar near Silchar.

Do. 1)0.

20. Govenuneol business for the week commen­
cing the 19th Decembert i960.

Shri Satya Narayan Sinha 16-12-6:

21. Situation in Laos Shri Govind Ballabh Pant 
(on  betolf  of  Shri 
Jawaharlal Nehru).

20-l2-f>
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22. Cloth Prices

23. Discussions with E.N.I.’s Team

Shri Lai Bahadur Shastri  21-12-60

Shri Keshava Dcva Mala-  22-12-60
viya.

16. Number 0/ Divisions held : 13

GIPND—LS I—1733 CE) LS—19-1-61̂ 20




